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 PAPERS  LAID  ON  THE  TABLE

 Title:  Papers  to  be  laid  on  the  Table  by  members/ministers.

 THE  MINISTER  OF  RAILWAYS  (SHRI  NITISH  KUMAR):  ।  beg  to  lay  on  the  Table  a  copy  each  of  the  following  papers  (Hindi
 and  English  versions): -

 (1)  Memorandum  of  Understanding  between  the  Konkan  Railway  Corporation  Limited  and  the  Ministry  of  Railways  for  the
 year  2003-2004.

 (Placed  in  Library,  See  No.  LT  7854/2003)

 (2)  Memorandum  of  Understanding  between  the  IRCON  International  Limited  and  the  Ministry  of  Railways  for  the  year
 2003-2004.

 (Placed  in  Library,  See  No.  LT  7855/2003)

 (3)  Memorandum  of  Understanding  between  the  RITES  Limited  and  the  Ministry  of  Railways  for  the  year  2003-2004.

 (Placed  in  Library,  See  No.  LT  7856/2003)

 THE  MINISTER  OF  HEAVY  INDUSTRIES  AND  PUBLIC  ENTERPRISES  (SHRI  SUBODH  MOHITE):  |  beg  to  lay  on
 the  Table  a  copy  of  the  Memorandum  of  Understanding  (Hindi  and  English  versions)  between  the  Engineering
 Projects  (India)  Limited  and  the  Ministry  of  Heavy  Industries  and  Public  Enterprises  for  the  year  2003-2004.

 (Placed  in  Library,  See  No.  LT  7857/2003)

 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF  POWER  (SHRIMATI

 JAYAWANTI  MEHTA):  |  beg  to  lay  on  the  Table-

 (1)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the
 Damodar  Valley  Corporation,  Kolkata,  for  the  year  2001-2002,
 alongwith  Audited  Accounts  under  sub-section  (5)  of  section  45  of
 the  Damodar  Valley  Corporation  Act,  1948.

 (ii)  |  Acopy  of  the  Review  (Hindi  and  English  versions)  by  the
 Government  of  the  working  of  the  Damodar  Valley  Corporation,
 Kolkata,  for  the  year  2001-2002.

 (2)  |  Statement  (Hindi  and  English  versions)  showing  reasons  for
 delay  in  laying  the  papers  mentioned  at  (1)  above.

 (Placed  in  Library,  See  No.  LT  7858/2003)

 सामाजिक  न्याय  और  अधिकारिता  मंत्रालय  A  राज्य  मंत्री  (श्री  नागमणि)  :  अध्यक्ष  महोदय,  मैं  निम्नलिखित  पत्र  सभा  पटल  पर  रखता  =  :-

 (1)  (एक)  भारतीय  पुनर्वास  परी,  नई  दिल्ली  के  वा  2001-2002  के  वानिकी  प्रतिवेदन  की  एक  प्रति  (हिन्दी  और  अंग्रेज़ी  संस्करण)  तथा  लेखापरीक्षित लेखे।

 (दो)  भारतीय  पुनर्वास  परीक्षा,  नई  दिल्ली  के  वा  2001-2002  के  कार्यकाल  की  सरकार  द्वारा  समीक्षा  की  एक  प्रति  (हिन्दी  तथा  अंग्रेज़ी  संस्करण)  |

 (2)  उपर्युक्त  ()  में  उल्लिखित  पत्रों  को  सभा  पटल  पर  रखने  में  हुये  विलम्ब  के  कारण  शनि  वाला  विवरण  (हिन्दी  और  अंग्रेजी  संस्करण)  |

 (Placed  in  Library,  See  No.  LT  7859/2003)


